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basis. Through these coitres’ 
efforts are .made to provide compre­
hensive and coordinated services, in- 
chiding vocational rehabilitation, to 
the disabled population, in the rural 
areas. So far II District Rehabilita­
tion Centres have been sit up across 
the country.

Reservation for flie Anglo<lndiaiis
4539. SHRI JOSS FERNANDEZ: 

Will the Minister of WELFARE be 
pleased to state;

(a) whether any reservation has 
been made for the Anglo-Indian com­
munity in all Central Government 
establi.shments; and

(b) if not, whether there is any pro­
posal to make reservation for the 
above community?

THE MINISTER OF LABOUR 
AND WELFARE (SHRI RAM 
VILAS PASWAN): (a) No, Sir.

(b) There is no such proposal 
undei consideration of the Government 
at present.

list of Scheduled Cjtstes/Scheduled 
Tribes in Mahartishtni

4540. SHRI SUDAM DESH- 
MUKH: Will the .Minister of WEL­
FARE be pleased to state:

(a) whether Maharashtra Govern­
ment has prepared any list of Sche­
duled Castes and Scheduled Tribes 
residing in the State;

(b) if so, the details thereof;
(c) whether the list of backward 

classes has been prepared by Maha­
rashtra Government;

(d) if so. the details thereof; and
(e) if not, the basis on which some 

communities other than Scheduled 
Castes/Scheduled Tribes are enjoying 
reservation facilities?

THE MINISTER OF LABOUR 
AND WELFARE (SHRI RAM 
VILAS PASWAN): (a) and (b) The 
lists of Scheduled Castes and Schedul­
ed Tribes in Maharashtra are given 
in the latest edition of ‘Manual of

Election Law’ brought out by the 
Ministry of Law and Justice.

(c) Yes Sir.
(d) The list of OBC prepared by the 

State Government contains 201 com­
munities.

(e) Does not arise.

Grants to Pharmacy Colleges
4541. SHRI CHANDUBHAI 

DESHMUKH:
SHRI BALVANT MAN- 

VAR:

Will the Minister of HEALTH 
AND FAMILY WELFARE be pleas­
ed to state:

(a) what is the scheme of Develop­
ment grants by Government to the 
Pharmacy Collages of the State:

(b) whether Government have le- 
ceived proposals for development 
grants in year 1989-90 for Pharmacy 
College of Gujarat State; and

(c) if so, when these pending pro­
posals arc likely to be tinali.sed.'

THE MINISTER OF STATE IN 
THE MINISTRY Cl' HEALTH 
AND l AMILY WELFARE (SHRI 
RASHEED MASOOD): (a) The 
Government of India have no scheme 
to give development grants to the 
Pharmacy Colleges of the States.

(b) and (c) The proposal ol the 
Government of Gujarat to set up 
P.K Modi Govt. Pharmacy College, 
Rajkot, in the year 1989-90 was ap­
proved by the All India Council ol 
Technical Education and the Govt, of 
Gujarat informed acco Singly.

[Translation]

Use of Obsolete Machinery in the 
Manufacture of Sugar

4542. SHRI C. D. GAMII': Will 
the Minister of FOOD AND CIVIL 
SUPPLIES be plea.sed to state:

(a) whether it is a fact that out­
dated machines are being used pre­
sently in the sugar industry;




